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COMMO ORDER

TCP 712lI&BC/NCLT/ MB/MAH/ 2017
TCP 714lI&BC/NCLT/ MB/MAH/ 2017

1. Learned Representative from the side of the Creditor is present. Seeking time
to comply the provisions of the IB Code.

2. Since the Petition is transferred from the Hon'ble High Court, time is granted to
make compliance on or before 03.08.2017.

3. Thereafter the matter ls listed for hearing on 07.O9,2O17.


